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Title: Resolution regarding situation in Iraq. (Resolution Adopted)
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SHRI S. JAIPAL REDDY (MIRYALGUDA): Mr. Speaker, Sir, after extensive exchange of notes, it is a matter of great
satisfaction that all of us have agreed on a common Resolution. This is to be hailed because it is in keeping with
the time-honoured tradition of our country to evolve and articulate consensus on foreign policy issues. This is an
extraordinary Resolution which we have passed. It does not give us pleasure to blame any particular power or
combination of powers. We are meeting today under the lengthening shadow of a dangerous kind of militaristic
unilateralism.

Sir, with the wisdom of hindsight, | should say there was a kind of predetermined perverse plan right from the word
go on the part of the coalition powers to invade Iraq and oust the regime there. They did go through a lot of Motions
in the United Nations Security Council. They are all desiccating formalities. The whole thing in retrospect appears
like a fagade, nay, a charade. We have been watching for the last 20 days the hi-tech blitz on TV channels of
unprecedented magnitude and novelty and this blitz is in the form, if | may say so, of a media glitz. It can be best
described as some kind of war porno. We have also witnessed a new breed of journalism known as embedded
journalism. Now we are being bombarded with embedded truth.

When on September 11, the United States was subjected to perhaps the single greatest terrorist incident, there
was tremendous sympathy for the United States all over the world, more particularly in our country because we
experienced the pangs of terrorism for over two decades and we, therefore could empathise with the United States.
Quite a few of us were inspired amongst many other world figures by the writings of American Leaders like Thomas
Jefferson, by the Gettisberg Address of Abraham Lincoln or the New Deal of Franklin Roosevelt. Therefore, we



empathise with the United States but | must say that in the last one year this atmosphere of universal sympathy and
goodwill has been tragically transfigured into that of universal ill-will and antipathy. One does not know why America
inflicted this gratuitous blow on itself.

When one looks at America's internal polity, one is impressed because it is that democratic system which had the
vitality to summon the DNA of the President Bill Clinton and it was done by an ordinary prosecutor like Kenneth
Stars without the knowledge of the President. It is inspiringly democratic. The problem with America for all of us is
that it is disturbingly imperialistic. America is no doubt a superpower and not an unfriendly superpower so far as we
are concerned.

It is today the sole superpower in the world. The problemis that it is now behaving like hyper-power. It emerged as
a super power and it has begun to conduct itself as a hyper-power.

Sir, we need to ask ourselves whether America has made out any moral case before invading Iraqg. | would, in all

humility, say, 'no'. It has not been able to establish any credible link between Iraq and the 11th September incident.
It has not been able to so far gather any evidence about the weapons of mass destruction = biological and
chemical. Everybody admits that Iraq does not have nuclear weapons.

America says that it is going to promote democracy in Iraq. What has been the track record of America in regard to
the countries it invaded earlier? Only a year ago, it invaded Afghanistan. Do you have democracy in Afghanistan? It
liberated Kuwait 12 years ago. Do you have democracy in Kuwait? It has been a friend of Saudi Arabia for over 50
years. Has there been any kind of democracy in Saudi Arabia or Qatar or UAE? Therefore, when America says that
it is interested in establishing democracy in Iraq, it does not inspire anybody's confidence. | know when | say this, |
am speaking for every side of the House.

Now America says that Iraq, under Saddam Hussein, engaged itself in war with Iran. Now it is common knowledge
that America was partly responsible for the war between Iran and Iraq in the whole of 1980s. Should it now lie in the
mouth of America to say that Saddam Hussein engaged himself in war with Iran? There was an SMS joke. | do not
know whether | can quote that. One friend was asking an American official, "How do you know that they have
weapons of mass destruction?' The official said, "We have the receipts for them.' It was Western companies that
provided these so called chemical weapons to Iraq in 1980s which were used against Iran and may be on Kurds in
Irag.

MR. SPEAKER: Shri Jaipal Reddy, your time is over.
SHRI S. JAIPAL REDDY : Sir, | am trying to be as brief as possible.

MR. SPEAKER: We have decided that every leader will speak only for five minutes. Please conclude as early as
possible.

SHRI S. JAIPAL REDDY : Sir, the point is this. The battle in Irag can be won by America. The war with Iraqg, | am
afraid, will not be won because a Saddam Hussein killed will be a martyr. A martyred Saddam Hussein will be an
unending nightmare. If he goes underground, it will mean unending trouble for everybody. It is not, therefore, in the
interest of any country whatsoever. India, as a nation, needs to be on guard against the implications of the
unilateralist doctrine that America is propounding. America has now propounded a very dangerous doctrine —
doctrine of pre-emption. It will decide as to who should be attacked. When 24 pundits were killed in Kashmir valley,
apart from expressing sympathy, was that the day on which America could have asked the Government of India to
talk to the Government of Pakistan? When Shri Yashwant Sinha inspired by Mr. Donald Rumsfeld doctrine of pre-
emption, said that he had a good case against Pakistan, one lowly official contradicted Shri Yashwant Sinha from
Washington.

Therefore, we must look at this not merely in terms of the health of the international polity but also in terms of our
own national interest. We must also ensure that the United Nations does not go the way the League of Nations. It
does not meet the same fate as that of the League of Nations.

Sir, above all, we are surprised to find that Mr. George Bush does not agree with Mr. Tony Blair when Mr. Tony
Blair pleads for a UN role in the post-war construction plans. | think, India must take the initiative. | am confident that
the Government of India will take the initiative and we all will support the Government of India as and when it takes
a meaningful, effective and morally credible initiative.

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, we most humbly but strongly endorse the Resolution



that you have kindly moved from the Chair. It symbolises the combined view of the entire House and | must
compliment the hon. Members on all sides of the House for rising to the occasion and expressing the united view of
this great country India which provides the moral leadership to the entire world.

Sir, you, as the symbol of our Parliamentary democracy, have moved the Resolution and we respectfully accept the
same. As a matter of fact, we have had the opportunity to discuss amongst ourselves and because of your active
intervention, we have been able to come to this Resolution.

Sir, | do not wish to take much time except to enquire as to why this Resolution, that has been moved, has become
necessary today. We have the United Nations; we have the Charter of the United Nations. The countries that are
today indulging in naked aggression are members of the United Nations and are all committed to the maintenance
of the Charter and the important and the lofty ideals that are contained therein that all nations should conduct
themselves according to certain norms, international laws and standards of behaviour. But in spite thereof, because
of what is known as a uni-polar world, a country which is militarily superior, according to their own perception, has
taken upon themselves the role of supervising or deciding the fate of every other independent country in this world.
They have taken upon themselves the right to decide who will rule in which country. This is a dangerous doctrine. |
am glad that the hon. Prime Minister even earlier had said that we can never accept the authority of any country to
demand a change in regime in another country. Therefore, it is the minimum that India, which is wedded to peace
and which is following the international norms, should express itself most unequivocally so that the world at large
knows that this right of pre-emptive attack that has been propagated will never be accepted as a method of
international functioning. | believe this is the first time this is being done. Just because of sheer arrogance of power,
these threats are being held out on this assumption of non-existent right of pre-emptive attack. We cannot but
strongly protest against that. The United Nations is divided. The Security Council is divided and a power, just
because it has military no rival, therefore ignores the world opinion.

The President of the United States has said that they do not need anybody's permission to go on war against any
other country. Should we not react very strongly against that? And | am glad that we have stood up and risen to the
occasion. Today, the entire world opinion and the opinion of the peace-loving people of the world, be it the people
of the United States or the United Kingdom or Australia or anywhere, apart from the people of this country has been
expressed. They have been on the streets protesting against this brutality. What sort of mercenary attacks have
been made? Innocent children, women and men have been butchered and slaughtered. What for, Sir? Who has
given the authority to the United States to be the policeman? Inspectors have been appointed under UN Resolution.
Inspector says that there is no occasion at the moment to dispute or doubt the statements of the Iragi Government.
We all know that they said in UN Security Council says that 'there is no immediate danger; we are going on with our
activities and we shall complete it.' But till then, he would not wait. In the 215! century, a country gives a fatwa to
another country that, within 48 hours, the President or the Head of the State should get out of the country.
Otherwise, they would walk in. We can say that this type of international behaviour is nothing but a jungle law.
There is brutality of such a magnitude and arrogance of power to such a level! We cannot accept it and we must
protest. We have been requesting for a Resolution. We are very happy that today we have jointly agreed to it.

How is it that they even call themselves a democratic country? How is even the media targeted? Up-till today, we
had known that at least the media of the USA had the freedom. Now, a well-known journalist, Mr. Peter Arnett,
because of what he has said and because he gave his views, had to go out of CNN. Pressure was put on a news
channel to get rid of an inconvenient journalist. Every sphere of civilised normal behaviour has been under attack
from the USA because it wants to get into that area. It is a joke when it is being said that it is war of Iraqi liberation.
What sort of a joke is this! Who are they to liberate the people of Iraq? Which people of Irag had approached them?
Who will come in the place of Iraq President, Saddam Hussein? Who will be the ruler of Iraq?

We know that the real objective is to capture the source of oil. This is the real objective of this attack and now our
national interest is affected, apart from the fact that Iraq has been one of our steadfast and closest friends in the
international affairs. We are getting large supplies from Iraq. Now, the USA will come to control the source of oil and
nobody knows what they will do, what price they will fix and what armstwisting will be done regarding supply of oil.

Therefore, we demand, as you have mentioned in the Resolution, that they should immediately withdraw and the
United Nations should step in for the purpose of reconstruction and rehabilitation of Irag. We strongly support this
Resolution and we say that whatever has been done in Iraq should be restored back forthwith to the extent possible
under the UN supervision.

The Iraqi people suffer from this traumatic experience. Every country in the world and all the peace-loving people in
the world will stand by them for the purpose of early rehabilitation and restoration of that great country. We strongly
support this Resolution and | am sure that this will be unanimously passed in this House.
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SHRI SOMNATH CHATTERJEE : Mr. Speaker, Sir, a copy of the Resolution should be given to us.
MR. SPEAKER: Yes.

= W e urEHar (BTSiiqR) : oreas 7eley, # NPl dgd-agd gwuarg ol dredl & [ 31U YT S 6 Hewl & HEedH § U3 |
g a1 &1 AT @ B B a1 o A GveR | @ S aedl g 5 89 |E A U 29 @ § 3R U tRaR & € 3R 9 WRa Bt
e 2 3R HRd O¥hR 2| 89 Wl € T ek &I fhfedrgs &Y dfda wid arex faaa & o1 &t 981 faed & FEiy & WveR 2 a1 iy &
WHR 21 399 foran I € fh 9Rd & WReR € iR 39! eNad | 9IRd & ST B Sl 9 8, SES 91T &1 gfafafie s '6e &
FM 2| S Ry W9 3t vE | @ 8 s 89 19 Gdit @ iR wY ® € 98 ARG B STd1 B G 81 e Bl Aravadr el
2, U5 PIE AYOR o1 T8 2, el o1 7 21 w9 W IR | or @ € ot e o g 3 R @ iR & FEn F i amufRy 7 @ qen
w W we1 o fF A sHP! Ig TE AT €| T€ UH TP | A1 FIAT g ¢ AR e & e 21 quAsh A gy RrenRE wefre & an
# e Wl ¥ FETl W W, [ §ER $E @1 ¢ 5 guesh @t afSorat S on <@ €1 e & U | oS a& Big dHled U= TEl uran
T HRI &1 R FEH DT HHH, §9 Y G 8 T4 ¢ o T By dHlDd U TRe O T8 Aal 2l § o dieM ael a8 D qr
@1 Aredl g SR A =redn g {6 St Reré W o S| g &t srardt # sfRet |l @1 ufiwa feaen €, v afiwdl g W Bt o
e ¥ oWReT F1 v e wfiem & gara wRired | e <w @ o wee 3ifYe od WeR € ? \9dl 3|l 3| R @ de WeR # gEw
I 991 39 B 8, IH | g W ) Ara ¥ gvie W fa wd frar Simar 8 900 eRa Sfel ¥ wrer(erTa darferd g9k aRe ) 39
/= qoIC H FARDT BT AFR fHa &, 50 BIAal| 45000 FI$ B9 H | 22500 R 22500 3R FUAT| WY I & FeATfah, SHIRDT AT
A goic &1 &9 Hfowd fFed @™ &) § a1 gf-ar W # | Al @1 et @1 gera gRard 3¢, sust 3R w1 & g 7 g 81 |
¢l g fava g & 91g o/ O s @ g § AR TV €, 8 TS 60 oird (86 Afera ) | sv@ & Wi fohaw @9y & wwIa &R Sifds
AR € 1980 & TUH B LW | T TWH 3 A IAAFS 3R HId eRAR ge daR fpy & 78, T iR daa smiRet war 3
AT B8, TN e 3R $o Foft SRuRe &1 e § & o1 MRS TWHR 7 30 B I9 Hriarg 31 wod-1 ot off e 9 & |
SIS # 3 7 Sedell AT BT ST fhAT o, T | FHEH TER goras d 1988 & SR Herd AT T Si@dicll 1 B FEIATA DD feba- Al
P AR ST AT, 5000 | S g foat uf¥esh i 1 390 wrdars of e ot off, feeft 31 781 fagasm 9 s/ 7 fsae Ao ' voie oi’ &1
SR A o1, e $re 70 @ e | @ smReE # 11 fidar &1 gU sd@ard! g9 ok 3@ § @IS Hay 2, e | 9% e B aa @t
8, U8 ofe1g dol &1 & R #9 gag Wt Her A1 fh Hed gi= o U T8I 81 3rdedt T der € 3R arieT iR fae @ dftw | ad & ferg
feeIer® dc 7 2 SR WHA N A FHBT Ul WD I A | Wil g & <R o Fieh AmiRes #1R 7¢ 9, a@de 35,0001 @& Ig &
SR D1 A1 7 e A9 B\ B Fa JHaE ugarn on, $6 f 7@ A" & 9 @ 6 gwa At @ smRet bt 7wl A
a1 TwA &R a1 o, 60001 WY € B A” S 3R Faa # a1 o7 @t (1 SRHTE) R q91 o1, 40 S § R WY g D
Harfds 1991 3R 1994 & RM IS H SR & AAd # fhar uferwra 31 gfg g8, 700 wfererd| 1991 & a1 e@RaT A faram wferera vt A=
P TEW-T8d R DI a1 fhar o, 80 Wired| FT 3/ a1 H1 $IF WA © b IS 7 A’ SRRARN BT FWATH HTH AT & q5at fHeht
TR AHEs B fog fean 8, 72| o 6w ugd Bt gor # g W A wift v & g g At Ry § sarer wavrs wrfad g
2 71 2003 ¥ TP W EF T BHA P TS U A fFan ATRST B AR W # et sars oft, 10,0001 Y F=di B &A1 fhae @nfl,
50 wfrerd | arferp| sFReT et e aif | 3% W 8aTS 890 IR @ 8, 11 AT || 7T sRa iR e Rdar 1998 oiik Ricdar 1999 &



IRE SF B G BF arel Wut A \R-a o, T8l
JEqE WIS : U1 THA A & WA &, AT A H

st T e urEar : #§ 09 3R 9 Ug W8 g A geve R ft oy £1 F et &% wmor S €, Sww ft W w9 # 9% e o §) REsw
1998 3R fudaY 1999 & INM TH W v Uds fAvwes AR T, 2 HIs e - | @@ ga g & TRId 661 & d8d U UX
atmaTa ok frata weelt wfitrde o faar wrm o, 12 |r| 1989 # 30a # g ¥og <) fhah oft (WY 1000 S7=1), 381 1999 # T # TH
A & Harfae Ry 7 < fhat off (7fy 1000 5), 131 (F99 345 Frac! Tt giE) | @Y A & ufody & 19 s7Fg@R 1999 T fha
AP AR ST B €, 10 TG 50 FAR| 1997 ¥ 3@ TF 9 Wfodel & R fHasy Tt a2 TR g €, 7,50,000 | F7 Few g 7 Frllerat oy
P W qTER I H1 e Rr on, 7| TR iR e 1998 & RM o Fréiers sv@ A #igg ¥, 3001 37 ¥ farem Frlterat @t faedt ¢
TR @I fapd S g€, 9ie| F 39 sRER Fritast @ ai il (Wem g8 3t urdl) & ey Sa) BreE B @ oo oft, #i)
forem @et on fr fAwaR 1998 T 3& o Fa # ¥ e 9 sRER R{dF & srom o sy sfe @t v sifiieefia e arft, woie Rex
.U, THOH THE| GgF g D SR Flem@i 7 1991 & 915 1998 H 30 @ fat Wfred HeRSE gy &9l &1 9dl aH R 99 ¢
S B SraT fmar o, 90 WA | F1 X R @ 8RR Fllerd! @1 s &7 @Y Sl 3 BT ITGS €, 811 1992 TH WIE Wg B fHaq
di BT TS Sewi BT gH1 &, 65 W SIaT| 1972 3R 1990 & IR W & Hafd fha wyaw I wamal # s@Rat €St &1 gwHTe o
FH1 €, 30 ¥ WE| fhaa <9 & o nferaiRe wu 4 3vifds AR €, 3me| W & ™ fhan svifdes et € =1 smReT & U
fora=t amuifa® B3R € 10,000 X RN 319 96 5 9 7 anvifas RARN &1 3w fFar 8, 3MR®T| sHEd & U fhaw anvifas
BRER € 400 | W=

T8 HRN &1 A1 RBH1E & S 59 a1 B |ifed vl © & siiRer g g iR sw e par el s aa Bl gt & s amus Aq@ A a8 ¢
TRITd U 81 Y81 81 I8 Sl gAe 81 W81 8, S99 g o UiaAl A1fey| 9 99 NG &1 gndt gar § ok i ft g6 I gnat <an €
B IS FHE & 6 B9 BT B RAEE B 71| I ARE W uipea # e Haar & 5 98 g9 TwEEg B | uifee | g
TS Y YH g3, Yl UIfehedr= Sl 37d I & A1 | S0 S1al 2, I8 W TSl Lo g1 2| 37 qiveney @ e s ug 7d w2l # 1
e w3 St @ g @ FE A 5 IrR €W oFIRST B W B AS AR €, @ e T SR ARy, TfRET B AT HE ARy,
TR BT FATH BT AMY, AT B FATH HAT A1, e iR sfieiwr B oft wared s afRy] e ft wr wsiedt wg & waat frasy
T VT ITEROT 9T AIRY, U YT HETHY 9 B AT Bt wifey, R sriRet # grits 8 &9 @ ok swat grifind 7 wer| fawdt o
U o SY GTIT G4 BT YA & O Q¥ H IHI %8l &1 B YT B D T Byl wiey, w39 § @ et drl @ 79 4 e awe
@1 4T 4aT | WA U St 81 SO s avE @ Gt & 9ud R oft € Sard W € g oft € wremm Wt € aremor ot € sk ofera o €
IS &1 2 ATell 37VT BT B, W FMA H W AR@ D Pl fAAWT 81 3R FHA BT Bl 21 Raer 3R aTBt Ta {0 WG A IH A BT At
939 BT 21 gHfTy 89 =TEd € 6 & gg 31 (a1 s wifey ofk an e av w® §) gafey gn aw R # % & g = g wnfey, wifa
a1feq | gg ® A% anm, faga B Fraen B, g7 B o g Bl g Shtaw 7 < '@, gg e o €

S WA g BT A9 o, St were el Sft &1 A9 e,

ARG W I #UT D W EAR H BTl arfeq| SMReT DI SR BT 48 X & o1, 9= ol Feard 99 64 8, § |asian g 6 aRa sar
3R Wa @ faRw w30t o8l FE ff I, SHET JNERT: e AT DI TATH B | TE UK DA DTS W & el I3, I§ H g @ 8
Tl U] B A1y ey Sft, § Ud! qgd-aga gwaK ol gl

SHRI K. YERRANNAIDU (SRIKAKULAM): We are representing major parties. Kindly allow two or three minutes to
each Party. ...(Interruptions)
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SHRI K. YERRANNAIDU : Sir, there is a consensus now. When we are unanimously passing this Resolution, you
kindly allow everyone to speak. ...(Interruptions)

MR. SPEAKER: On a special request from the Leaders of the Opposition Parties and from the Ruling Party, it was
agreed to allow a few Members to speak.

...(Interruptions)
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MR. SPEAKER: A number of Opposition Parties' Leaders came to my Chamber and requested that this Resolution
should be passed without speeches. As the Opposition Parties' Leaders requested me, | have deviated from the
practice and permitted certain Members to speak. Therefore, | would not be able to allow everybody to speak on
this.

...(Interruptions)
15.00 hrs.

SHRI K. YERRANNAIDU : Sir, after the BJP, the Congress gets its turn, then the CPI (M) gets its turn and then the
Telugu Desam Party should get its turn. We have no opportunity to say. This is a prestigious and unanimous
Resolution. You have to give us some time. We have wasted one-and-a-half days without any discussion. Now, you
are not allowing any Party. This is the most important issue. The Government is co-operating. The political Parties
are co-operating. There should be a consensus.

MR. SPEAKER: What has the Government to say on this? Should we continue with further discussion? | have no
problem. | can allow a few Members to speak if the Government agrees to this.

...(Interruptions)
MR. SPEAKER: Please listen to the Minister.

SHRI RAMDAS ATHAWALE : Sir, | am the leader of the Republican Party. The Republican Party is going to support
the Republican Guards.

e HEISH | 3T et #F Y 9 @ £

THE MINISTER OF EXTERNAL AFFAIRS (SHRI YASHWANT SINHA): Sir, | am not aware under what
circumstances this decision was arrived at because | was not present. But, as my colleague, Shri Digvijay Singh
pointed out right in the beginning, the tradition of this House has been that if a Resolution comes from the Chair, it
is adopted without discussion. Now that we have started the discussion, | think it will be only fair that everyone is
allowed to speak and then at the end of it, we can pass this Resolution.

MR. SPEAKER: If the Government agrees, | have no problem.
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SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Speaker, Sir, Parliament is the temple of democracy. You are the
head of the House. You moved the Resolution. That is why, today we are very happy. You have taken a lot of
pains. You have convened three meetings for arriving at a consensus. | am appreciating the Government and all the
political Parties to come to an understanding, to come to a consensus on this unanimous Resolution. This is
happening for the first time. After the declaration of the war, no democratic country has passed any resolution in
their Parliaments, but we are going to pass this Resolution. This is the view. This is the perception of the 100 crore
people of this country. Every political Party has condemned the unilateral action of the USA on Iraq. The people
have no opportunity to raise their voice. This Resolution is the voice of the people of this country.

Even in the United Nations, which is a prestigious organisation, we have a lot of conventions. We have discussed
so many issues and the member countries have also signed it. There is a procedure in the United Nations.
Bypassing the United Nations, the USA has taken a unilateral action on Irag. This is in violation of the international



laws. That is why, my Party, both before the war and after the war, condemned the unilateral action of the USA.
The United States of America is playing a big brother's role. They are preaching on human rights, poverty and
economic activity. They are preaching on everything, but they violated all the norms of the United Nations.

But Iraq is a good friend of India. Even on the affairs of Jammu and Kashmir, the Iragis are always with India. Even
though it is a Muslim country, they supported India. That is why, we are supporting Iraq against the unilateral action
taken by the USA. | am appreciating the Government for liberally giving assistance of Rs.100 crore and 50,000
metric tonnes of wheat under the food for oil programme. If there is a need, we have to give more assistance to Iraq.
This is a unanimous Resolution.

We are asking for the withdrawal of the forces. Whatever reconstruction or whatever food or whatever assistance
that may be provided to Iraq should be under the United Nations only. So, the Prime Minister also, at the all-Party
meeting, categorically said that the regime change should be within the purview of their own people and not at the
instance of other countries. That is why, the United Nations should take up the work of governance. They should
take up the rehabilitation and reconstruction work so that democracy will come into that country.

So, we are appreciating and my party is appreciating the Resolution moved by you and unanimously supported by
all parties.
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SHRI K. MALAISAMY (RAMANATHAPURAM): Sir, it is a matter of great gratification and supreme satisfaction to
note that the entire House has come to a consensus and passed a unanimous Resolution to condemn the barbaric
act of the United States on a tiny country Iraq. | am particularly very much happy that the Resolution recently
passed by the Tamil Nadu Legislative Assembly is almost similar to the Resolution passed here.

Sir, | wonder how in these days a war of this nature can afford to take place, particularly an unwarranted, imposed
and thrusted war which has been played on a small country Iraq. It is not an exaggeration but only an illustration, if |
could say that a big Dada of a place happens to beat a small boy in the heart of the town in a broad daylight and in
the presence of so many people witnessing. Everyone wants to interfere, but being afraid of the Dada, they were
keeping quiet because they will also be beaten. Similar is the situation that is going on in the world also. | am sorry
to see that the entire world was witnessing this kind of unwarranted war without protest. But at last, our country
India, by virtue of its neutrality and its non-aligned policy, has come out with a specific Resolution to condemn and
to say to the entire world that here is one country, with a unanimous Resolution of Parliament, we are able to say
what the aggressor doing is wrong. This kind of aggression may have so many implications. As far as | could see, it
is not a small matter. On the other hand, it has got a lot of hidden designs by the United States to do this. In fact, |
am amused to read that the objective of United States to go for a war is not one or two. On the other hand, they
have got three objectives. U.S. wants to control the world's second largest oil reserves. That is their first objective.

Number two, U.S. wants to reduce its dependence on its current ally, Saudi Arabia, which has become the base for
anti-US terrorist outfits. It wants to reduce its dependence on those countries.

Number three, Mr. Bush wants to push a military message to a few nations that whichever country supports and
aids to the global terrorists, it will be taught a lesson. These are the three underlined objectives on which United
States is designing this kind of war.

Finally, now, a Resolution is passed. The Parliament or the Government should not rest aside by simply passing a
Resolution. The Government of India must make all out efforts to manage, | use the word even "'manceuvre’, to stop
and cease the war forthwith. ...(Interruptions)

MR. SPEAKER: Please sit down.
...(Interruptions)
SHRI K. MALAISAMY : Secondly, U.S. troops and its allied troops should be immediately withdrawn.
Thirdly, restoration of peace and tranquillity is important. ...(Interruptions)
MR. SPEAKER: Shri Adhi Sankar. You can start your speech.
...(Interruptions)
MR. SPEAKER: Only the speech of Shri Adi Shankar will go on record and nothing else will go on record.
(Interruptions) &€, *

*NotRecorded

SHRI ADHI SANKAR (CUDDALORE): Mr. Speaker Sir, you moved this Resolution. We, the DMK Party, are not only
satisfied but also very happy. Our Party, DMK, supports this Resolution.

India is the largest democratic country. Our Party, DMK, expressed its views in the All-Party Meetings, at all times,
condemning the military activities of USA. Our leader, Kalaignar Karunanidhi condemned the miilitary activities of
both USA and U.K.

Sir, the war is not merely an attack on Iraqg but it is an attack against the innocent people; it is an attack against the



humanity; and it is an attack against the sovereignty of other countries. Our leader Kalaignar Dr. Karunanidhi
issued a Press statement saying that the United States Government should withdraw its forces immediately so as to
protect the innocent people of Irag. Kalaignar Dr. Karunanidhi is the first leader who expressed his views and
sentiments saying that the United States Government should withdraw its forces immediately to protect the innocent
people of Iraq. It is an uncivilised attack in the Twenty-first Century.

We have passed a Resolution giving some suggestions:

1. The coalition forces must be withdrawn from Iraq;

2. The United Nations peace-keeping forces must be deployed;

3. Reconstruction activities must be under the supervision of the United Nations; and
4. The sovereignty of Iraq must be restored.

On the basis of these suggestions, | support this Resolution. Our Party, DMK, supports this Resolution. Thank you.
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SHRI P.A. SANGMA (TURA): Mr. Speaker, Sir, now that the war is almost going to be over and the agreed draft
Resolution by both the Treasury Benches and the Opposition Benches has been moved by the Chair himself, | am
not going into the details of the justification or non-justification of the war. | would only make four points. It is good
that we take lessons from this war. | have carefully watched the proceedings of the war and | have come to a
conclusion on four areas.

The first point is that the war is not about morals. | think it is clear. It is plainly about the national interest of an
individual country. | think you cannot deny that. Otherwise, in this war, there would not have been any differences
of opinion in the Islamic world.
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This is the point | thought | would like to make so that we remember it.

The second point is that the war is about the commercial interest of a country. It is purely commercial. This point
has been adequately made by the previous Members as regards the motives of the United States of invading Iraq.
This point has been articulately made and | agree that the war is nothing but the commercial interest of the country.

What stands had been taken by France, Germany and Russia before the commencement of the war and what are
the stands taken by them now? | think we should carefully see it. Why France, Germany and Russia are now
making appropriate noises? President Putin, who opposed the war, has gone to the extent of saying, "The
alienation of USAis not in the interest of orderly international relations." This is what President Putin has said.

The third point that | would like to make is that this war clearly shows the incapability and the failure of the United
Nations system. The Untied Nations has failed and | think, something has to be done about it.

Our Defence expert, Shri K. Subramaniam, has observed that the United Nations system is indeed anarchic. He
has used the word 'anarchic'. India has been one of those countries which have been vociferously advocating to
restructure the whole United Nations system so that it becomes a much more democratic and much more
representative. | think, India has to pursue this matter specially after this experience of Irag War. But the most
important point that | would like to make is this.

The fourth lesson that we should learn is about the way the war has been fought. | think Shri Reddy has made this
point. The entire Iraq War has gone so much hi-tech. We need to see our Defence system itself now. If future wars
are going to be hi-tech, are we modern enough to face it? Is the Indian Defence system is modern enough? | think

this is a very very important point.

| am sorry to say one thing here. | found in the last year's Budget that the Defence Ministry could not spend around
Rs.6500 crore. That is, 30 per cent of the budget allocated for Defence has not been spent. | was reading an article



on the 4t of this month in The Times of India&€! | forget the name of that gentleman....(Interruptions) All right, Sir.
For want of time, | will not go into that.

The areas where India needs to modernise in Defence is self-propelled and air defence artillery guns and night
fighting capabilities.

India needs to go modern in the areas of attacking helicopters, surveillance radars, early waring devices,
electronic warfare systems etc., especially when we have a terrorist State as our neighbour. We do not know what
will happen when.

The last point that | would like to make is that the United States will perhaps win war in Iraq. But, will they be able to
win peace in Iraq? Winning peace in Iraq is much more important. Let Americans understand that winning peace is
much more important than winning war in Irag.

As a nation, | think, on such matters we should not be rushing in our conclusions. It needs to be debated much
before. That is my feeling. If you look at the past history, in 1956 when Soviet forces invaded Hungary and replaced
the Government of Imre Nagy, we did not condemn the Soviet Union. We voted against United Nations' Resolution
condemning the USSR. In 1968 when the Soviet Union invaded Czechoslovokia and replaced the Government of
Alexander Dubcek, we did not condemn the USSR. Again, in 1980, when the Soviet Union went into Afghanistan,
we did not condemn it, in spite of the fact that Parliament of India was very critical about the Soviet action in
Afghanistan. In spite of that, the Government of India refused to condemn it. | was in the Government of India those
days. Therefore, | want to say that in war there is no morality. What is more important is national interest and
commercial interest.

SHRIMATI KRISHNA BOSE (JADAVPUR): Mr. Chairman, Sir, | rise to support the Resolution that was moved from
the Chair this afternoon on the Iraq crisis. India always had the moral command over the international community.
Now, | think, today the Resolution that has been brought from the Chair will help us in consolidating that moral
command that we always had. Actually, when we had the moral command, for example in the days of NAM, we
were not economically or militarily very powerful. Today, we are in a better position. Militarily and economically we
are in a much more powerful position today.

Since the Iraq crisis broke out, in the UN and elsewhere, India has said all the right things that in international
crises, we should have a multilateral approach and certainly not unilateral military approach. We have said that
again and again. Today's Resolution will again strengthen what we have said. Those of you who are my
contemporaries would know what it is to have lived in colonial times. We have lived in colonial times. We know the
humiliation of that. In those days our soldiers were used by the British forces for their own empire's sake. In 1915-16
Mesopotonian War, it was the Indian soldiers who under the British command went into Baghdad and carved out
what is today's Iraq.

Now, we have been independent for so many years. We must see to it and we must ensure that we do not
acquiesce to anything, which will bring back neo-colonial rule in any country in Asia. We have to look to that. As you
know, there was a time when Netaji Subhash Chandra Bose was the leader he replaced the loyalty of the Indian
soldiers to the British military or the king emperor of Britian by the loyalty to the Indian nation. Our soldiers were
used by the British before that.

So, remembering that we must not do anything which will bring back colonial rule to any of our neighbouring
countries.

Sir, our poet philosopher Rabindranath Tagore visited Iraq in 1932. He had written a very fine book called, Parasye.
He had said certain things in that book which come to my mind when | see on the television screens the
bombardment and the terrible war that is going on in Irag now. Even in 1932, there was a ferocious bombardment
going on in an Iraqi village and when Tagore, who was living in Baghdad by the side of the wooden bridge on the
River Tigris, was asked to comment on this aerial bombardment which was something new in those days, he had
this to say. He said:

"From the beginning of our days, man has imagined the seat of divinity in the upper air from which comes
light and blows the breath of life for all creatures on this earth. If, in an evil moment, man's cruel history
should spread its black wings to invade that land of divine dreams, then God's curse will certainly
descend upon us, for that hideous desecration and the last curtain will be run down upon the world of
man for whom God feels ashamed."

This is what he had to say. This particular visit of Tagore to Iraq was very important. He summed up his visit by
these words which we can remember today as we are standing in very troubled times indeed. He said:



"Each country of Asia will solve its own historical problems according to its strength, nature and need. But
the lamp that they will each carry on their path to progress will converge to illuminate the common ray of
knowledge. It is only when the light of the spirit glows that the bond of humanity becomes true."

Today, by bringing this Resolution, which we will unanimously pass, we have proved our allegiance to what Tagore
called the bond of common humanity. This is something which we must remember today when the world is
appearing to us to be so cruel.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, | stand here to support the unanimous Resolution moved by the
Chair.

| draw the attention of the House to an old usage that 'history repeats if the people have a tendency to forget'. At
one point of time, Lord Palmerston had said, "There are no permanent friends; there are no permanent enemies,
but only permanent interests in foreign relations."

| want to begin my speech which is a continuation, to my earlier speech delivered when this House had discussed
the Iraq situation during the first part of the Budget Session. | want to draw the attention of this House to three
incidents. It is not for the first time that incursion or invasion has occurred unilaterally by any country on any State
after the establishment of the United Nations. | draw the attention of this House to an incident of 1956 when the
Soviet Union invaded Hungary, there was tremendous uproar throughout the world. In many nations, the people
came out in large numbers. When we are deliberating on the situation of today, in 1956 we should recollect what
occurred and what was India's reaction? At that time, India was a member of the Security Council. We did not
support the resolution moved by the Western powers. That was our stand.

Again in 1968, when the Soviet Union invaded Czechoslovakia, what was our reaction? What was India's reaction?
The Indian Parliament adopted a Resolution critical of the Soviet Union's approach. At that point of time, the
Government also allowed that Resolution to be passed by Parliament. One can remember that this had occurred in
1968, two years after the Tashkent Treaty and three years after the Indo-Pak war. Yet, we had passed that
Resolution....(Interruptions) This happened in 1968. In 1956, it happened in Hungary. In 1968, it happened in
Czechoslovakia. | may be permitted to say that it was the House which had passed the Resolution. | would humbly
submit that the Government of the day did not condemn the action of the Soviet Union though the House passed a
Resolution.

Again in 1980 when the Soviet forces marched into Afghanistan for a just reason or an unjust reason, or whatever it
may be&€"we may differ on that logic&€” India refused to join the public condemnation of the Soviet Union. These
are the three incidents, but there are many others, when UN was bypassed.

When there was a Falkland Island war, when Britain marine, navy went all across the Atlantic and waged a war
against Argentina, what was our reaction? What was our reaction when the American forces went into Somalia and
waged a war? What was our reaction in Afghanistan when the American forces went there? But then there was a
difference. That was under the auspices of the United Nations. | would submit here that now a new chapter is being
added to history. UN is being decimated. This is not in our interest. Our country's interest.
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When there is a tremendous public opinion to restore the prestige of the United Nations and put forth the necessity
of multilateralism to fight against the unilateral hegemony of the United States, this House, justly and very rightly, is
only putting forth and only airing the views of not only the enlightened citizens of this country and it is not only the
right-thinking people's voice is reflected through this Resolution but it is also for the freedom-loving people of this
world that this Resolution must be passed unanimously.

SHRI AJOY CHAKRABORTY (BASIRHAT): Mr. Chairman, Sir, first of all, we convey our heartiest thanks to the
hon. Speaker because due to his sincere efforts, after prolonged discussions, we have arrived at a consensus.

As you know, from the very beginning, all the Opposition Parties and also some allies of the NDA were demanding
that a unanimous Resolution should be adopted for peace against the war-mongering British and Americans.
Ultimately, due to the earnest intervention of the hon. Speaker, it has become fruitful. Today, the hon. Speaker has
moved this Resolution and all hon. Members of this august House, cutting across party lines, are very much happy
and satisfied that this message would go to the entire nation.

Every day, thousands and thousands of people of our country are coming out in the streets to express their anguish
and agony against the war. They are shouting slogans in favour of peace. George W. Bush and Tony Blair have
committed a heinous crime in the history of the world. Both of them should be tried before the International Court of
Justice as war criminals. | have mentioned the names of two persons. | am not saying, 'the Americans and the
British', because we know that a majority of the people in Britain and America are not in support of the war. They
are against the war and in favour of peace. In London, Washington, New York, Madrid and everywhere, people are
assembling in the streets to express their agony and anguish against this war.



We all know that in Britain, in the House of Commons, the Labour Party of Tony Blair was divided but Tony Blair
saved his skin and saved his face because of the support of the Conservative Party, which is toeing the line of
Margaret Thatcher, in bypassing the UN Security Council Resolution and ignoring the voice of the people of the
world unilaterally. | strongly condemn the barbarous acts of George W. Bush and Tony Blair. George W. Bush and
Tony Blair want to disarm Iraq. Who are George W. Bush and Tony Blair to disarm Iraq? They want to remove
Saddam Hussein. The people of Iraq would decide and they would choose their leader. Instead of America and
Britain disarming Iraq, Iraq should disarm America because a large number of weapons of mass destruction belong
to America and some other countries.

All of us are very happy that ultimately we have come to a conclusion based on a consensus and the hon. Speaker
has moved the Resolution. | strongly condemn the barbarous acts of George W. Bush and Tony Blair and demand
that the coalition forces should be withdrawn.

Our beloved first Prime Minister, Pandit Jawaharlal Nehru was the founding father of the Non-Aligned Movement
and India always took the lead in all the peace movements of the world.

Every time when the international situation fell into deep crisis, we took the leadership of the peace movement of
the world. The hon. Minister of External Affairs is sitting here. We expected that the hon. Prime Minister should be
present in the House. However, he is absent today. | hope that the spirit of the Resolution would be implemented by
the Government of India. The Government of India should take recourse and should also take bold steps against
the imperialism, against the aggression of America and against this barbaric act of George W. Bush Junior and
Tony Blair and restore the desire and wisdom of the people of Iraq.
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| support the Resolution as far as the naked aggression of USA and its allies on Iraq is concerned. | condemn it and
the whole House will condemn it.

This war is without any sanction of the world body, known as the UNO. There is no Resolution from the UNO and
from the Security Council. Everything has been thrown to winds. America and its allies have entered Iraq. |
condemn the atrocities committed by the allied forces on people of Iraq, especially on children, on women and on
general public. We condemn the bombing on hospitals and dwelling units by the allied forces. | am saying that the
House also must think about it. UNO has failed in its objective. It has not succeeded. How to strengthen the UNO is
now a bigger question and a bigger problem for the world? My request to Government of India is that they should
try that the war should be stopped and the forces, which have entered in Iraq, should immediately leave the place.
The reconstruction work in Iraq should not be done through America or by any other country, but it should be done
through the world body, the UNO.

| appreciate the Government of India's action in announcing aid for the reconstruction of Iraqi people. | appreciate
and | request the Government of India that they must give more aid, and if necessary more money to the people of
Iraqg. | also request the Government of India to talk to the world leaders, to world organisations and to different
countries that the integrity and sovereignty of Iraq should be maintained and the forces which have entered Iraq
should leave the place.

Sir, with these few words, | support this Resolution presented by the hon. Speaker to the House.

SHRI AMAR ROYPRADHAN (COOCHBEHAR): Mr. Chairman Sir, | rise to support the Resolution that has been
moved by the hon. Speaker. | thank him also for the same.

The United States of America and the United Kingdom, in a barbaric and inhuman way, declared a war against Iraq
and the war is at the fag end. At this stage, | say that it is illegal, immoral and inhuman.

Sir, you rightly said, when you were speaking from the seat, that Mr. George W. Bush Junior is the Hitler. Mr.
George W. Bush Junior is really the new Hitler of the 215t Century.

We should definitely condemn the actions of the British and the United States of America.

Sir, | fully endorse the view that has been expressed in the Resolution. What is the world opinion? There are
peace-loving people not only in India but all over the world. They are raising slogans day in, day out. There are
peace-loving people throughout the world. They are in England, Washington, Melbourne and everywhere. What is



the view that has been expressed by them through slogans and songs? | would only like to quote a song that was
sung in the streets of Melbourne, Washington and London. The song or the poem was written by Ms. Susan Bright,
and it says:

"We pledge alliance with those
who have come under attack

for voicing opposition to the war
or for their religion or ethnicity

We pledge to make common cause
with the people of the world

to bring about justice,

freedom and peace

Another world is possible
and we pledge to make it real."

The hon. Minister of External Affairs, who is here, and the Government have got some duty in terms of creating a
Third World, and your leadership has to yield to that. Here is the Resolution and, on this aspect, we are all with
you. Whatever Resolution is being passed, it is a unanimous Resolution, the world has to know about it, that is,
what is the view or what is the sentiment of India, particularly of the Parliament of India. | think, some message
should go to the world through this unanimous Resolution. For this purpose, the Government will have to act. On
the one hand, you should condemn the attitude of the United States of America and the United Kingdom and, on the
other hand, you should take initiatives for the welfare of the humanity. Thank you.

SHRI E. PONNUSWAMY (CHIDAMBARAM): Mr. Chairman, Sir, | rise to support the unanimous Resolution initiated
by our hon. Speaker and supported by this august House unanimously.

Sir, | honestly feel that this Resolution should have come twenty days earlier. We are really 20 days behind our
conscience. Saddam Hussein is a ruler of his own country; maybe, on his attitude towards governance, we may
differ. However, | could not comprehend the reason behind the war because neither is he an Islamic fundamentalist
nor a terrorist. He has not done anything against the United States of America. Just because he has been defying
the appeals of the United Nations, the United States of America is taking action against his country. The United
States has told that its next step would be solving the problem of Kashmir. | think, everyone knows about it. We
should never, never allow them to interfere in our country's affairs or in anything else. The war against Iraq is not
only monstrous, but also disastrous and barbaric. It is time that we should be aware of a nation like the United
States of America. Though we are a peace-loving country and we do not want a war, we do not want to be offended
by anybody. If the need arises, we will rise as one, as today, to defend ourselves.

The United States of America is a country which never allows others to function freely. Which Islamic country is
democratic for that matter? The United States of America talks about democracy, but it has created problems in all
the countries. Now, it says that it is going to install a democratic ruler there.

The United States will never allow any country to function freely or independently. Much against the wishes and the
appeals of the United Nations, US is fighting this war. It is quite unwarranted. For no fault of theirs, the innocent
people, the civilians in Iraq are suffering. It is quite right on our side that we have gone to the rescue of the people
who are suffering there. We must do more in kind as aid, for the people of Iraq, which is a friendly country.

With these words, | support the Resolution which is being passed unanimously by this august House. | thank you
for the opportunity.
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SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, war on Iraq is actually not a war. It is an invasion and aggression and
everybody will agree to it. People belonging to the countries of allied forces are also of the same opinion.
Yesterday, when George Bush and Tony Blair had a meeting in Ireland, objections by people had also been raised
there. This appears to be more of a personal type rather than on a different footing. We can see the cruel face of
George Bush depicted on the floor when you enter the door of Al-Rashid Hotel of Baghdad in Iraq which has been
invaded yesterday. The real feelings of the people of Iraq are depicted on the floor. Everybody who walks into the
hotel has to walk through it. Any foreigner and anybody who comes there has to walk over it. We also had an



opportunity to go there in a delegation. We also had an opportunity to walk over that. Everybody has to walk
through the face of Bush. This is the feeling of the people there. Otherwise also, the feeling is similar. We cannot
think of a war where a Head of a nation has been so cruel to tell the Head of the other nation to leave the nation
within 48 hours, or else they will do this and that. The ultimatum was not that they should remove the chemical
weapons within 48 hours. That was not the ultimatum.

The real purpose of the war is commercial which is oil. Secondly, it is rather too personal and it has to be decried in
the maximum possible way. | am happy that a Resolution of this type has been brought up under the Speaker's
leadership on this matter. | am also happy that all Indians are one to oppose the war.

SARDAR SIMRANJIT SINGH MANN (SANGRUR): Sir, | thank you for allowing me to speak on Iraq War.

| totally and wholeheartedly support the Resolution against the aggression committed on Irag. | also agree with most
of the Members that war crimes have taken place and aggressors must face the International Court of Justice and
Crime at Hague.

| also agree that unilateralism is bad. Since | am from a minority, | do not have the wisdom or the experience to
challenge the wisdom of the majority. The majority is always right! Even an undemocratic person like Napoleon said
that God marches with the biggest battalions. Is this the first time that unilateralism has occurred? That is what |
wish to ask. When Chinese invaded Tibet, the late Jawaharlal Nehru and India's foreign policy humbly submitted to
that aggression. We broke the cardinal principle of the British foreign policy that India should be governed by buffer
States. Did China seek UN's permission to go into Tibet? But Jawaharlal Nehru and India's foreign policy accepted
that aggression. Then in 1956 when Anglo-French forces went into the Suez Canal, India condemned that
aggression. But in that same year when Soviet tanks rolled into Hungary, Jawaharlal Nehru and India accepted that
aggression.

Morally, Mr. Chairman, Sir, Goa, Daman and Diu were Portugese territories. Nehru annexed them. Did he ask the
United Nations or the Security Council before doing that? In the same vein, China, which is equally strong, had
annexed Macau ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): 1 would like to bring it on record. Such irrelevant, unhistoric and
untruth things are not linked to this Resolution.

MR. CHAIRMAN : Please conclude.

SARDAR SIMRANJIT SINGH MANN : They have been misleading this House. These Congress people have misled
history. They have made distorted history. ...(Interruptions) Let me complete, Sir. This is the tyranny of majority. Let
me complete. | am coming to the point. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Reference to Goa incident should be removed from the record. ...(Interruptions)

SARDAR SIMRANJIT SINGH MANN : No. Why should it be removed? ...(Interruptions) Sir, Macau, Taiwan and
Hong Kong were not annexed by China. Then, in 1968 when the Soviet tanks rolled into Czechoslovokia, did the
Congress and Indira Gandhi condemn that aggression? Then in 1971a€]. ...(Interruptions)

MR. CHAIRMAN: Please speak on the Resolution.
...(Interruptions)
SARDAR SIMRANJIT SINGH : Sir, do not be scared of Congress. Let me have my words.

In 1971, Indira Gandhi sent the troops into Pakistan and Pakistan was split into two. Did she ask the United
Nations? Did she ask the Security Council? ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : These things should not go on record. ...(Interruptions)

SARDAR SIMRANJIT SINGH MANN : Why?
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SARDAR SIMRANJIT SINGH MANN : They must listen.
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SARDAR SIMRANJIT SINGH MANN : Sir, when the Himalayan Kingdom, Sikkim, was annexed by Indira Gandhi,
did she ask the Security Council? Then, when Rajiv Gandhi sent IPKF to Sri Lanka, did we ask the United Nations



or the Security Council?
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SHRI K. FRANCIS GEORGE : Mr. Chairman, Sir, | rise to support this Resolution that has been moved by the hon.
Speaker which is a result of two days of continuous deliberations among all the parties in this House.
...(Interruptions)
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SHRI K. FRANCIS GEORGE : Sir, apart from the widespread death and destruction that has been caused by this
war in Iraq, the most disturbing and alarming feature of this war is that from the beginning of this war, the institution
of the United Nations Organisation has continuously been bypassed. If the United Nations Organisation fails to
remain as an effective instrument of maintaining international peace in this world, what is going to happen? We
know that the failure of the League of Nations has resulted in the Second World War. If the United Nations
Organisation fails, where do we go from there? All the nations, including the United States of America, should give a
serious thought to this matter.

Sir, in this Century, the nations should not wage war against each other, but instead, they should wage war against
the scourges of poverty, illiteracy and dreaded diseases that are affecting a large part of the humanity. Our heart
goes out to the people of Iraq, the men, women and children who have been brutalised by the war. We support the
restoration of peace and normalcy in Iraq and we hope that Iraq would prosper as a true democratic country in the
days to come in the Comity of Nations.

SHRI YASHWANT SINHA: Mr. Chairman, Sir, | do not rise to give a reply because this was not a debate.
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16.38 —1/2 hrs. (Mr. Speaker in the Chair)

Sir, on this Resolution there has been complete unanimity in this House and we are very happy that it has been possible
for us to agree on a unanimous Resolution reflecting not only the feelings within this House, but also the feelings and the
sentiments in the country as a whole. We are particularly happy that we have expressed ourselves in a language which is
consistent with the dignity of this House, a language which is consistent with the importance of the occasion.

Sir, Dr. Vijay Kumar Malhotra was saying that Indian foreign policy has always been based on national consensus. | think
we have demonstrated once again that when it comes to important issues of foreign policy, this nation has the capacity
and the genius to stand together and forget our immediate differences. | have no doubt in my mind that this unanimous
Resolution of Indian Parliament, of this House, will send the message to all concerned throughout the world which it is
meant to. More than anything else, | see in this Resolution, a resolution in favour of peace and humanity. We have
expressed our concern at the suffering of the people of Iraq. We have seen that suffering because the war has been
brought to every home through the reporting of television channels.

| would also like to say that what we are doing today, what this House is doing today, is consistent with the policy that
this country has followed all through its independent existence. India's foreign policy has been based on principles. It
has been based on pragmatism and above all, it has always promoted India's national interest. Therefore, whatever
differences that might have been, however difficult the negotiations outside this House may have been with regard to the
language in which we wanted to express ourselves, | owe it, on behalf of the Government, to record it in this House our
compliments for your genius, for your leadership that it has been possible through your good offices for all of us to agree
on a language of dignity, on a language of restraint.

India has been using this language over a period of time. It is not something new. We have also been one of those rare
voices in the world which has always said that the sanctions against Iraq should be lifted and the most important reason
for that has been the suffering, once again, of the people of Iraq. For eleven-twelve years, Iraq has been subjected to
these sanctions and we have always spoken in favour of that. We hope that whatever may have happened, it will be the
people of Iraq who will take control of their future once again and it will be the people of Iraq who will control their own
destiny. This is not only our wish, it will be our effort to work in that direction.

Sir, | have no wish at all at this moment to join issue with anyone. As | said we have, in a rare show of unity and unanimity,
decided to pass this Resolution. | will just like to refer to one point and | will be done. Some hon. Members have



expressed an apprehension that some countries may be subjected to the same unilateralism, which we are witnessing
today in Irag and India has also been mentioned. Let me hasten to add that India, a country of a billion people, cannot be
treated so lightly and let us have that confidence. Our confidence arises from the unity that we have demonstrated here
today. Our confidence arises from the fact that we are a democracy and | cannot think of a single example where a large
democracy - and we are the largest democracy in the world - can be subdued by any power on earth. India cannot be
subdued. Therefore, let us not entertain any apprehensions about our capacity to be able to meet the challenge, which
might lie for us in future. | would like to say not only on behalf of the Government, | would like to say this on behalf of this
whole House, on behalf of the whole nation that anyone who thinks that India can also be subdued by any other nation in
the world is living in a dream world that is not going to happen.

Our policy, as | said Mr. Speaker Sir, has been based on pragmatism. | will still like to hold that because you know that
relationship between nations is not defined by single issues.

India has been and India has always had the friendliest of relations with the Arab world, with Irag. We would like that
friendship to continue. We would like that friendship to flourish. India also has had very friendly relationship with the U.S.
and despite our differences on this particular issue, we would like our relationship with the U.S. to develop. The United
States has a democracy and there is community of democracies in the world. There should be this feeling between
democracies. | would like to assure you that in whatever we do in future, we will continue to keep our national interest
uppermost in our mind. India will always follow a policy which is pro-India. India will always follow a policy which is pro-
peace. India will always be the voice of reason in this world. India will always be the voice of morality in this world. On
that, there should be no doubt. Wherever and whatever role we are capable of playing, whatever leadership we are
capable of providing, India will not flinch from providing that leadership, India will not flinch from playing that role.

Sir, with this, on behalf of the Government, | would, once again, like to compliment you, | would like to congratulate you
and congratulate the entire Members of this House for having come to this unanimous Resolution, which | am sure we
will adopt without any dissenting or discordant voice.

MR. SPEAKER: Hon. Members, | am indeed happy that the hon. Members who spoke have all supported this Resolution
and the entire House is with the Resolution. | must express my deep satisfaction at the untiring efforts of all the leaders
and the Members of this House to appreciate each other's view point and come to an agreement on such an important
issue, which has been before us since yesterday.

As always, this House indeed has risen above party lines on important issues of national and international concern. |
must compliment the entire House for this. Now, the Resolution is before you.

| would like to make it clear that on the Resolution moved from the Chair, the discussion was permitted as a special case
and should not be quoted as precedent. The Resolution placed before the House reads:
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If the House agrees, | may declare that this Resolution is unanimously adopted.

The Resolution was adopted unanimously.



